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INT THE CEITTFAL ACDMIITISTFATIVE TRIEUNAL, JATFUR EEICH, JAIFUR.

* % %

Date of Decisicon: 15.4.97
OA 129/97

Psdrilal Mseena, Clerk Grade-I, All  Irndia Fadic 3ta llnn/ Sawaimadhopar,
Rajasthan.
«es Applicant
Versus
1. Union of India through Secretary, Mlhlutr" of Information & Broadeoasting,

New Delhi.

2. Station Divector, All India Fadic, M.I.Foad, Jaipur.

2. Smt.Ararna Vaish, Staticon Divecitor, All India Radic, M.I.Pcad, Jaipur.

4. Station Enginser, All India Padio, Sawaimedhopur, Fajasthan.

5. Shri Dzepchand Mandiva, Clerl Gradz-I, All India Fadio, M.I.Foad, Jaipuar.
... Respondenta

CORAM:

HIIT'BLE I@..GOPAZ IFISHIA, VICE CHATFMAN
For the Applicant , ees Mr.M.M.Bharthan
For Pespondents Mol ko 4 ' ees ME.Takiv Huazsin, brief holder
‘ for Mr.M. Rafig
For Pezpondent Mo.5 ... lione

©O-R-b-E-R
PEF - HOH!ELE -MF : SOFAL - [FISHIA, VICE' CHATEMAL

Aprlicant, Padrilal Mzena, has assailsd hiz tranesfer from ALl Indis Fadio

oy

Station, Sawaimadhopur to A1l India Fadic Station, Fotz, vide opdsr Jdats

26.2.97, at Ann.A-l. Hs has scught a divection & the J-Mbrnmﬁrc respondents

not £o allow vespondsnt Mol b0 join at Sawaimadhopur in the placs of the

applicant.

2. Wz have heard the lzarned counssl for the applicznt and Mr.Cakir Hussain,

Advocate, brief holder for MroMl.Pafig, counsel for respondants lio.l €o .

2. During th: courae of avguments, the lezarned coumnszl for the applicant
gzeks permizsion to withdraw thizs OA as he intends to malke a r&pLSSEthtlnn to
the concerned anthority regjarding his grizvance. Peramission to withdraw the OA

ie granted. The OA stands Jdismisszad az having been withdvawn. 1o ordsr as Lo

costs. .

Chiensee
(GOEALY FPISHNA)
VICE CHATIRMAN



